IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH
N DELHI.

0a 1207/94 Date of decision 8.10,1396
Hon'ble Smt.Lakshmi Swaminathan, Member (3J)

3nt, Aruna Kumari Sharma,
u'o 3h.5antosh Kumar Sharma
r/o 3525, Netaji Subhash Marg,
Jaryaganj, Ney Delhi-2
P ApCllC 'aﬂt
(8y advocate Shri P,P.Khurana)

Vs,
1. Union of India Through

The Jecreteary,
flinistry of Health & Fanily WUelfare,
dirman Bhauwam, Neu Uelhi.

2,Lady Hardinje Medical College & Smt,
jucheta Kriplani Hospital through
Its' Principal ,
Jew Delhi,

3,0r,5,3.Purahit,

2.1.3. Lady Hardingye Medical College

and Smt,Sucheta Kriplani Hospital,

vay Jelhi,
. . ..o Respondent:o
(3y advocate Shri M.,M,Sudan throlgh
SToxy counsel Shri B.K.Punj)

0 RDE R (ORAL)

(Hon'ble Smt.Lakohmi Swaninathan, Member (J)

Shri Khurana,learned counsel for the
anplicant submits that he is not pressing the 0.,
In the above circumstances, this J.1, i
dignissed, <
W’Mf—ﬂ)@\b/
/’
(Smt. Lakshmi Sua”ﬂiﬂ ‘jthaﬂ)

Member (3J)
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